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PROCUREMENT OF 100 MODIFIED TEJAS AIRCRAFT

An order is to be placed by  India Air Force to buy  1 00 modified Tejas aircraft that

would beat the Pakistani competitor on four parameters: - reach weapons, ability  to

kill and surv iv ability  in addition to the prev iously  ordered 20 Aircrafts. The

procurement of Tejas will fill an acute shortage as Mirage, Jaguars and MiG-29s are

due to retire in the next 1 0 y ears.

Hindustan Aeronautics Limited (HAL) has been asked by  Indian Air Force to add

newer capabilities in the Tejas. The new specifications include Activ e Electronically

Scanned Array  (AESA) radar, along range bey ond v isual range missile, air-to-air

refueling and electronic warfare capability  which will enhance surv iv ability  of the

aircraft.

IAF is waiting for the assurance of the design and dev elopment of Tejas as per the

specifications prov ided by  IAF and thereafter, IAF will confirm to order 1 00

additional aircrafts after the deliv ery  of first 20.
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WORLD'S LARGEST MICROLIGHT AIRCRAFT DEAL

The Gov ernment is all set to sign the world's single largest deal to acquire

microlight aircraft at the cost of Rs 1 30 crore. As per the deal 1 94 microlight

aircraft will be procured from a Slov enain firm, Arming India. The Defense

Acquisition Council (DAC) meeting chaired by  Defense Minister Manohar Parrikar

said to hav e cleared the deal in July  201 5.

As per the contract, India's armed forces will get 1 94 microlight aircraft from

Slov enian company  Pipistrel Aircraft, for use by  its National Cadet Corps (NCC),

Air Force and Nav y . The microlight aircraft chosen for purchase is the Pipistrel

Aircraft's Virus SW80,

With regards to allotment of the said Aircrafts, major chunk of the 1 1 0 aircraft will

go to the NCC while remaining 84 microlights will go to the IAF and the Nav y . The

Aircraft will be used for the purpose of adv enture sport activ ities by  IAF and Nav y .
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Disclaimer

This newsletter is compiled and prepared from the information av ailable in public

domain. Nothing in this newsletter should be deemed as legal adv ice and India

Juris shall hav e no liability , whatsoev er, with respect to the content published

herein. India Juris is licensed to practice in India only . In other regions, whenev er
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required, it closely  works with the local law firms and attorney s.

Top

Din esh  Sa bh a r w a l

m iddlea st@in dia ju r is.com

 

 

 

 

 

 

 

INDIA JURIS I www.indiajuris.com I Presentation, Awards & Rankings I Publications I Disclaimer

http://indiajuris.com/
http://indiajuris.com/who-we-are/pages/award-winning.php
http://www.indiajuris.com/
http://www.indiajuris.com/publications/
http://www.indiajuris.com/

